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Title: Observation regarding timely completion of Financial Business.

MADAM SPEAKER: Hon. Members, please go back to your seats because I am starting a constitutional process. I will not
start this process, unless you go back.

...(Interruptions)
31€TST ABIGAT & 314 31U Id 3Uci-3eil 2fie Uz areT SISy,
3€| (caaerror)

12.07 A/ hrs.

At this stage, Shri Ganesh Singh and some other hon. Members went back to their seats.

MADAM SPEAKER: Hon. Members would recall that the Business Advisory Committee at its sitting held on 227 April, 2013,

decided that the discussion and voting on Demands for Grants (Railways) for 2013-14 would be taken up on 23" April,
2013. The Committee also decided the dates of discussion on the Demands for Grants (General) and the Finance Bill, 2013.
However, under the prevailing circumstances, the discussion could not take place as per schedule.

Hon. Members would appreciate that we have very limited time at our disposal for completing the financial business,
besides the related Appropriation Bills and the Finance Bill, after being passed by the House, have to be transmitted to the
Rajya Sabha in order to ensure timely completion of the financial business.

I held a meeting with the Members of the Business Advisory Committee yesterday. In the meeting, it was decided by the
Leaders that the Demands for Grants (Railways) for 2013-14, Demands for Grants (General) for 2013-14, and the Finance
Bill, 2013 may be passed without a discussion.

As per the decision arrived at the meeting, I would now proceed with the financial business.
...(Interruptions)

MADAM SPEAKER: Shrimati Sushma Swaraj.
...(Interruptions)

SHRI BASU DEB ACHARIA (BANKURA): We do not agree. ...(Interruptions)

PROF. SAUGATA ROY (DUM DUM): Madam, I am on a point of order. ...(Interruptions)

SHRI GURUDAS DASGUPTA (GHATAL): Madam, there has to be a discussion. It cannot be passed without a discussion. We
do not agree with you on this. ...(Interruptions)

MADAM SPEAKER: I have asked the hon. Leader of the Opposition to speak.
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PIartl; DRI dlerel &t AHldisng 6t st B A} of waz 3 gend? goerart ... (et 59 & sol Al @1 30K &, Al & A SR-REeR
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MADAM SPEAKER: Alright. Thank you.

...(Interruptions)
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MADAM SPEAKER: Thank you. I have to proceed. Alright. Please, now I have to proceed.
...(Interruptions)

ofiereil AUAT TR & AT DRI A} SIaEl Sl 8, s GIue RUIE ST 28 | 8A DIS WIsolel RJUIE 18l S 28 ) 3reast Sft, amft-anil Al oid
bt fuid amit 3 siiz Jfier DIE of Dal & b IRPR of FARI IR AlS 3)...(RaEaT)

MADAM SPEAKER: Alright. Now, I have to proceed. Okay. Thank you.
...(Interruptions)

oftarcil AT TSt P DIE of Dal & b sodiol gforIg f&en &t &) $AD WS A IXDR b fIoic 8ft 3iUel UG UT ol 801 DI DI 18t
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BB U Acal A Afolrel B 3)...(AqEer)

MADAM SPEAKER: Shri Kamal Nathji, do you want to speak?
...(Interruptions)
offercll JquaT TSt | B SADT R BT BV Acal A dAfdoher DA 3. (uqeror)

12.16 hrs.

Shrimati Sushma Swaraj and some other hon. Members then left the House

THE MINISTER OF URBAN DEVELOPMENT AND MINISTER OF PARLIAMENTARY AFFAIRS (SHRI KAMAL NATH): I want to
draw your attention to the fact that yesterday the understanding in the BAC meeting held in your Chamber was
this....(Interruptions) We are willing to discuss every issue on the floor of this House. We have nothing to hide. We have
nothing to conceal. But the Opposition has not allowed the issue to come up before the House. I am very distressed when
the Leader of the Opposition says that we are not allowing these issues to come to the House. Whichever issue it is, let
them give a notice, Madam, you can fix the date and time. You can decide and we are willing to debate in this House. But
they will want to only talk outside the House because they know that they cannot respond. They have no place to respond.
...(Interruptions)



PROF. SAUGATA ROY : Madam, I am on a point of order.
MADAM SPEAKER: What is the point of order?

oft orc arca (wfazn): srxIel Sft, U6 oidl 3 ABAT 3| Mol B a2 Pl dictol Pl I AT 32 zAD! dctol B fore SRR ordl &= 3 & oft
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a1 et (off uael AR d=er): dAsa, Iordl i oft vaidst Slefl aifdw; sden soIhl sned wel orft 3 b Rt f¥arporet 3 B ol o 3,
3Mofl a1 Pa@2 forde S 8 3k gl 3t dictol ordt 34 3 ...(cuderer)
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€| (caguren)
SHRI GURUDAS DASGUPTA (GHATAL): Madam, please give me just two minutes.
MADAM SPEAKER: Is it a point of order or is it a part of the discussion?
SHRI GURUDAS DASGUPTA : Please hear me for two minutes.
MADAM SPEAKER: Two minutes of what, under what?
SHRI GURUDAS DASGUPTA : Please hear me. You heard the Leader of Opposition. She cannot monopolize this!
MADAM SPEAKER: So, it is not a point of order. That is what you are saying.
SHRI GURUDAS DASGUPTA : No.

Madam, the Leader of Opposition has been permitted, I do not grudge that, but there are others also in the Opposition.
Frankly speaking, disruption of the House is very unfortunate which is going on for a long time.

MADAM SPEAKER: Let me make it clear.
...(Interruptions)

SHRI GURUDAS DASGUPTA: Madam, please listen to me. You have heard her. You cannot deny me that right. I just want
two minutes.

MADAM SPEAKER: Let me clarify the position. You were there in the leaders' meeting as well.
SHRI GURUDAS DASGUPTA : It was never agreed that she will make a speech and we will not be allowed.
MADAM SPEAKER: Let me complete the sentence.

What happened in the leaders' meeting was that those who are walking out will say a few words, not a long thing, as to
why they are walking out and then they will walk out. This was what was decided.

...(Interruptions)
SHRI BASU DEB ACHARIA (BANKURA): We will walk out. We should also be allowed.
MADAM SPEAKER: Alright. Then you speak, but be very brief.
SHRI GURUDAS DASGUPTA : My point is, we do not associate ...(Interruptions)

SHRI PAWAN KUMAR BANSAL: Madam, what is listed is the financial business. We should not be taking up other matters
like this.

MADAM SPEAKER: Sure. Just confine yourself to the financial business.

SHRI GURUDAS DASGUPTA: We do not associate with the points made by Shrimati Sushma Swaraj. But we never wanted
any disruption. We want discussion and parliamentary control over the spending of the Government. Unfortunately, the
Government has become so insensitive and not committed to parliamentary democracy. ...(Interruptions) That forces us to
disrupt the House. The example is the JPC report. JPC report is a caricature of the parliamentary system. For that, we are
walking out. ...(Interruptions)



SHRI P.C. CHACKO (THRISSUR): I challenge it. ...(Interruptions)
SHRI GURUDAS DASGUPTA : You are caricature. a€| (Interruptions)
MADAM SPEAKER: No. What is happening here?

...(Interruptions)
MADAM SPEAKER: No. Nothing will go on record. What is this happening?

(Interruptions) €/

MADAM SPEAKER: Shri Gurudas Dasgupta Ji, you told me that after making the submission, you will walk out.

...(Interruptions)
SHRI GURUDAS DASGUPTA : After Shri Acharia finishes, we will walk out. ...(Interruptions)
SHRI BASU DEB ACHARIA : We will walk out together.
MADAM SPEAKER: Okay.

...(Interruptions)
SIEALT ARG & 9G ATGA Sfl, TR 31U cToll AEA &7
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MADAM SPEAKER: Let us talk on the Budget proposals.
...(Interruptions)

MADAM SPEAKER: Nothing will go on record.

(Interruptions) €] »
MADAM SPEAKER: Nothing else will go on record.

(Interruptions) €/ *
off 9 aArGa : steatet Sff, A @ Al oI 33 37... (IaeeT)
MADAM SPEAKER: What is happening? Nothing will go on record.

(Interruptions) €/ *
MADAM SPEAKER: No. Nothing will go on record. Please sit down.

(Interruptions) €/ *
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12.31 hrs.

Shri Sharad Yadav and some other hon. Members then left the House

3IERIST ABGAT & 9ff WIST IR,
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SHRI BASU DEB ACHARIA : This House is for debate and discussion....(Interruptions) Why debate and discussion is not
taking place? Who is responsible for this? Why has there been continuous disruption in the House and who is responsible
for that?...(Interruptions) The Government is responsible for this. It is the obduracy on the part of the Government which
has resulted in all this. It is strange, Madam, when yesterday you had called a meeting where was the Government, why
the Prime Minister did not call a meeting to end the logjam which is continuing for several days now? Who is responsible for
this? The Government is solely responsible for the disruption in the House.

31EAGT HBIGAT = 31U Scioil ciell ard o difery,
€| (czaon)

SHRI BASU DEB ACHARIA : Today, the Budget and the Finance Bill will be passed without any discussion. It is very
unfortunate....(Interruptions)

MADAM SPEAKER: Thank you so much. Shri Mahtab has to speak now.

SHRI BASU DEB ACHARIA : What are the demands of the entire Opposition? Our demand is that the Law Minister must go.
Our demand is that the JPC Chairman should be removed....(Interruptions)

MADAM SPEAKER: What has it got to do with the Budget?

SHRI BASU DEB ACHARIA : Why the Government is not agreeing to these genuine demands of the Opposition? Had the
Government acceded to these genuine demands of the Opposition, there would not have been any disruption in the House.
So, the Government is solely responsible for this disruption. The Government does not want any debate and discussion in
this House. On protest we are walking out.

MADAM SPEAKER: I am sorry about it.
SHRI BASU DEB ACHARIA : We are walking out as we do not want the Budget to be passed without any discussion.
12.04 hrs
At this stage, Shri Basu Deb Acharia, Shri Gurudas Dasgupta and some other
hon. Members left the House.

...(Interruptions)



SHRI BHARTRUHARI MAHTAB (CUTTACK): Madam Speaker, my Party BID is in full of remorse because the Finance Bill,

Appropriation of different Demands and even the Railways Demand for Grants are not being discussed today. Yesterday, I
was of the opinion that when there has been so short time available there is no point giving two to three minutes to each
Party for discussion. But I am of the opinion, Madam, we never ever had been to the Well to disrupt the House. Our Party
has always been sticking to the rules. It was only on last Friday when we demonstrated outside and also inside the House
and disrupted the proceeding as that was the day when Odisha was observing harta/because repeatedly the UPA
Government has been neglecting the State of Odisha. The Government has been repeatedly neglecting Odisha by not giving
a Special Category Status to the State. In this Budget, though there has been some indication that Finance Minister will be
reviewing the Special Category Status, nothing has come out in that respect.

I would request the whole country that there is need to develop under-developed parts of this country be it Bihar, be it
West Bengal, be it Jharkhand and be it Odisha. Those areas need special attention and there is a need to review the
distribution of the finance that is being collected by the Union Government. There is very little time to speak and there is
very little time to discuss.

MADAM SPEAKER: Please do not make long speeches. Other Members will not have time to speak. Yesterday, you were
party to the decision when it was taken. You take some decision there and you change it here.

SHRI BHARTRUHARI MAHTAB : In 2013, we are repeating a situation of 1999 when the Government was going out, we
had no discussion on the budget. Again in 2004, the Finance Bill was passed in the din. In 1999, the Government was on its
way out but here is a unique situation where it is being forced that the House should not discuss it.

Therefore, the Biju Janata Dal is walking out in protest.
12.36 hrs
At this stage, Shri Bhartruhari Mahtab and some other
hon. Members left the House.
...(Interruptions)

MADAM SPEAKER: We are doing financial business under very difficult circumstances. Please cooperate. I am very sorry
that you have to go out.

...(Interruptions)
MADAM SPEAKER: Nothing would go on record.
(Interruptions) G€;»
MADAM SPEAKER: Dr. Thambidurai, you should not take more than two minutes. The Guillotine time is fixed for 1.30 p.m.

DR. M. THAMBIDURAI (KARUR): Madam, today is a peculiar situation which we are facing in Parliament. As far as the
Finance Bill and the Budget are concerned, I have one observation. The Budget is a very important thing, it is a
constitutional thing and we are passing it. We have no objection to that and we are not going to disrupt that. But at the
same time, we want to make it very clear that this Budget which has been presented by the hon. Finance Minister is not
helping the poor people.

As far as Tamil Nadu is concerned, the State is facing a lot of financial crisis. Our hon. Chief Minister came and represented
to the Prime Minister. She had given so many memoranda seeking special financial assistance for our State. We had so
many cyclones and other things. But being the Finance Minister, he has not kept any special provision for that. In spite of
all this, he is encroaching upon the rights of the State Governments. He is bringing the Finance Bill which is going to affect
the rights of the State. That is what we are opposing. Even for direct transfer of funds, he is doing it in his own way. The
State Governments are going to implement the schemes but the Central Government is going to transfer cash directly to
the beneficiary. We could not understand that. We are having an objection to that. Our hon. Chief Minister had written
many letters protesting this.

The Budget has not given any financial assistance to our State which is affected by so many calamities. I have raised the



issue of 2G many a times but the Government has not taken any serious action. That report is not satisfactory. There are
so many scams. This Government is unfit to rule this country.

Therefore, we do not want to be a party to passing of the Budget and the Finance Bill. So, in protest, the AIADMK is
walking out.

12.39 hrs
At this stage, Dr. M. Thambidurai and some other
hon. Members left the House.

...(Interruptions)

SHRI T.R. BAALU (SRIPERUMBUDUR): A very strange situation prevails in this august House. Those who agreed in the
Business Advisory Committee have not acted accordingly in this House. Whatever was discussed there has not been upheld
here.

But as far as DMK party is concerned, we are a party to the Budget; we are also party to the Finance Bill. We have got
every responsibility to pass the Bill. We do not want to be a hindrance to this passing of the Finance Bill. But at the same
time we are bound to strongly protest as far as what has happened in the draft report of the JPC. Consequent to that, 15
out of 30 hon. Members of that Committee, have given a letter to the hon. Speaker requesting that the hon. Chairman of
the JPC should be removed forthwith so that whatever undoing has been committed by him could be removed. Only on this
issue, we are walking out and we are not following anybody in this matter. This is what I want to put on record that we are
not following anybody. We are walking out on our own...(Interruptions)

12.43 hrs
At this stage, Shri T.R.Baalu and some other
hon. Members left the House.
MADAM SPEAKER: It is like this that first we have to pass the Railway Budget and after passing we may have discussion.
...(Interruptions)
SHRI NAMA NAGESWARA RAO (KHAMMAM): Madam, I want to speak for a minute...(Interruptions)

MADAM SPEAKER: Are you walking out? smuw! fopifere @1 férere dicton 37
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MADAM SPEAKER: Nothing will go on record.
(Interruptions) €] »

12.44 hrs.

Shri Nama Nageshwar Rao and some other hon. Members then left the House.



